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o - "." Indiranagar,
Bangalore-38,

- Deted: 1TNOV 1993

mpm.xcmmw NO(s) 999 of 1993.

""‘pp’-mNTSK A 80palachar v/s RESPDNDENTS-Sub-DiOisionel foicer,‘ -
4 . Telegraphs Hudigere and Others.,

‘T0,

1. Sri 8 H Rajendra Advocate,
No.642, First'C'Main Roead,
Eighth Blook,Jaysnagsr,
Bangalore-ssﬂ 082, . .-

2. The Sub-Divisionsl Officer,
‘ : Telagraphs Hudigere-577132..r

-3, The Chlaf General ﬂanager,
' ~ Karnateka Telecom Centre,
0.1,01d Madres.Road,
. lsoor Bangalore-SﬁOBOB.

,’/ -

SUBJECT:- Foruard1no of coples of the Orders passed by

the Central Administrative Trlbunal Bangalore.
: '-xxx-- ‘

Please find enclosed herswith ‘@ copy of the

ORDER/STEY ORDER/INTERIM ORDER/, Passed by this Trlbunal

in the above mentloned.appllcatlon(s)

n_09-11-1993,
LBEPTTY REGISTRMR - | 7’ “(93 :
JUDICIAL BRANCHES, ' &' -

) Jqua)
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- BANGALORE BENCH -

0.A. No.899/93.

* TUESDAY THIS THE NINETH DAY OF NOVEMBER 1993 °
shri Justice P.K. Shyamsundar ... Vice-Chairman
shri V. Ramakrishnan ... Member [A]

K.A. Gopalachar,
S/o Venkachar,

~ Aged 30 years,
Casual Mazdoor,
Office of Sub-D:.Vlsmnal Officer,

Telegraphs, _
-Mudigere-577 132. " eee Applicant
[By Advocate Shri B.H. Rajendran]
V. 7
1. Sub-Divisional Officer,
"Telegraphs,
Mudigere-577 132.
.2. The Chief General Manager,
Telecommunication, .
Bangalore, ‘ .+« Respondents

ORDER

Shri Justice P.K. Shyamsundar, Vice-Chairman:

Having heard the learned counsel for the applicant, all
that we should do in this case is to direct the respondent depart-

ment to conider the representation of the appllcant, pmduced

from the date of receipt of a copy of this order. A copy of
this order is directed to be sent to the department immediately

for .information. " With these observations this application stands

>/ disposed of finally. |
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